
CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL 

CHANDIGARH 

REGIONAL BENCH - COURT NO. I 

 
Customs Appeal No. 60330 of 2019  

 
[Arising out of Order-in-Appeal No. CC(A)/CUS/D-II/ICD/PPG/3539-3540/2018-19 

dated 18.02.2019 passed by the Commissioner of Customs, (Appeals), New 

Customs House, IGI Airport, New Delhi] 

   
BE Office Automation Products Pvt Ltd  
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Mr. B.L. Yadav, Consultant for the Appellant 
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 Appeal is partially allowed. For order, see order of date passed 

in Customs Appeal No. 60328 of 2019. 
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